\ 2241 TEM NO. 106 COURT NO. 5 SECTION 111

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQO(s). 1983-1984 COF 2004

COVWNR. OF CENTRAL EXCI SE, JAI PUR Appel I ant (s)
VERSUS
MS. BIRLA CORP. LTD. & ANR Respondent ( s)

(Wth appl n(s) for stay,condonation of delay in filing appeal and rectification of order passe
d earlier and

with office report ))

Date: 08/11/2006 These Appeals were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE ARI JI T PASAYAT
HON BLE MR JUSTICE S. H KAPADI A
For Appellant(s) M. K. Swam , Adv.

M . Rekha Pandey, Adv.

M. B. K. Prasad, Adv.

For Respondent (s) M. Ashok Sagar, Adv.

No. 2 Ms. Meera WMat hur, Adv.

M. S.K Bagaria, Sr. adv.

M. Praveen Kumar , Adv

UPON hearing counsel the Court made the follow ng

ORDER

Call the matters after six weeks.

(Shashi Sareen) (Madhu Saxena)

Court Master Court Master






